
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Thursday the 23rd day of November 2023 at 10.30 a.m 

                                                 (VIRTUAL MODE) 

                                                                                                                                Click here to join VC 

 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

        Hon’ble Mrs. Shreesha Merla, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 401/2023 
For Condone Delay 
IA No. 1233/2023 
For Stay 
IA No. 1232/2023 
 

The State Bank of 
India  
Vs 
Maligi Madhusudhana 
Reddy & Anr.  
 

WITH 

Mr. Pranava Charan  

2 Comp App (AT) (CH) 
(Ins) No. 402/2023 
For Condone Delay 
IA No. 1235/2023 
For Stay 
IA No. 1234/2023 

 

The State Bank of 
India  
Vs 
Maligi Madhusudhana 
Reddy & Anr.  
 

WITH 

Mr. Pranava Charan  

3 Comp App (AT) (CH) 
(Ins) No. 403/2023 
For Condone Delay 
IA No. 1237/2023 
For Stay 
IA No. 1236/2023 
 

The State Bank of 
India  
Vs 
Maligi Madhusudhana 
Reddy & Anr.  
 

WITH 

Mr. Pranava Charan  

4 Comp App (AT) (CH) 
(Ins) No. 404/2023 
For Condone Delay 
IA No. 1238/2023 
For Stay 
IA No. 1239/2023 
 

The State Bank of 
India  
Vs 
Maligi Madhusudhana 
Reddy & Anr.  

 
WITH 

Mr. Pranava Charan  

5 Comp App (AT) (CH) 
(Ins) No. 405/2023 
For Condone Delay 
IA No. 1240/2023 
For Stay 
IA No. 1241/2023 
 

The State Bank of 
India  
Vs 
Maligi Madhusudhana 
Reddy & Anr.  
 

WITH 

Mr. Pranava Charan  

6 Comp App (AT) (CH) 
(Ins) No. 406/2023 
For Condone Delay 
IA No. 1242/2023 
For Stay 
IA No. 1243/2023 
 

The State Bank of 
India  
Vs 
Maligi Madhusudhana 
Reddy & Anr.  
 

Mr. Pranava Charan  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=m9e6192dc1c51b99a064a2329a0e2c0aa


 

 

7 Comp App (AT) (CH) 
No. 94/2023 
 

Tajinder Singh 
Bhathal  
Vs 
MRF Limited & 2 Ors.  
 
 

Mr. Agam H Maloo  

8 Comp App (AT) (CH) 
No. 95/2023 
Interim relief 
IA No. 1195/2023 
For Stay 
IA No. 1196/2023 
For Exemption 
IA No. 1197/2023 

 

Gireesh Kumar 
Sanghi  
Vs 
Sanghi Industries Ltd 
& 19 Ors. 
 

 

WITH 

Mr. Yogesh Jagia Mr. Sriram 
Venkatavaradan 
For Caveator 

9 Comp App (AT) (CH) 
No. 96/2023 
Interim relief 
IA No. 1201/2023 
For Stay 
IA No. 1202/2023 
For Exemption 
IA No. 1203/2023 
 

Gireesh Sanghi (HUF)  
Vs 
Sanghi Industries Pvt 
Ltd & 17 Ors.  

Mr. Yogesh Jagia Mr. Sriram 
Venkatavaradan 
For Caveator 

10 Comp App (AT) (CH) 
(Ins) No. 381/2023 
For Condone Delay  
IA No. 1158/2023 

Mamtha Steels 
Corporation   
Vs  
Yosmite Engineering 

Pvt. Ltd. 
 

Mr. Ramesh Kumar 
Chopra 

 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

11 Comp App (AT) (CH) 
(Ins) No.391/2023  
For Condone Delay  
IA No.1193/2023   
For Exemption  
IA No.1194/2023 

Resolution Applicant of 
Bheema Cements Ltd 
through Consortium Of 
Fortuna Engi Tech & 
Structurals (India) 
Private Limited   

Vs  
G Madhsudhan Rao & 
2 Ors 
 

WITH 

 

Mr. K V Raman   
Mr. Sai Rahuveer 

Mr. VV Sivakumar- 
R2  
Mr. Varun 
Srinivasan- R3  

12 Comp App (AT) (CH) 
(Ins) No. 84/2023       
For Stay        
IA No. 302/2023      
For Directions        
IA No. 304/2023 

Union Bank of India     
Vs        
Resolution Applicant of 
M/s Bheema Cements 
Limited Consortium of 
Fortuna Engg. Tech 
and Structurals (India) 
Pvt. Ltd. & 2 Ors. 

 

Mr. Varun 
Srinivasan 

Mr. Jerin Asher 
Sojan- R1  
M/s Ravi 
Rajagopalan & 
Associates- R2    
Mr. VV Sivakumar- 
R3 



 

 

13 Comp App (AT) (CH) 
(Ins) No. 310/2023    
For Stay    
IA No. 958/2023     
For Exemption     
IA No. 959 & 
960/2023    
For Addl. docs    
IA No. 961/2023  
To implead  
IA No. 1088/2023 

 

Mr. Kamma Srinivasa 
Rao, Suspended 
Director of the 
Suspended Board of 
Directors of Corporate 
Debtor M/S. Trichy- 
Thanjavur 
Expressways Limited  
Vs  
IDBI Bank Limited 

M/s. HK Law Offices   
Mr. HK Chaturvedi 

M/s. Shivakumar 
and Suresh 

14 Comp App (AT) (CH) 
(Ins) No.277/2022   

For Stay    
IA No. 594/2022  
Additional docs.    
IA No. 936 & 
963/2022    
To Adv Hg.    
IA No. 208/2023 
 

Regen Infrastructure 
and Services Pvt. Ltd.   

Vs    
Mr. Ebenezar Inbaraj 
erstwhile RP of Regen 
Powertech Pvt. Ltd. & 2 
Ors 

Mr. B. Dhanaraj Mr. AG 
Sathyanarayana- 

R1   
Ms. J Parimalan- 
R2 & R3 

15 Comp App (AT) (CH) 
(Ins) No.282/2022   
For Stay    
IA No. 599/2022 

Regen Infrastructure 
and Services Pvt. Ltd.   
Vs   
Mr. Ebenezar Inbaraj 
erstwhile RP of Regen 
Powertech Pvt. Ltd. & 2 

Ors. 
 
 

Mr. B. Dhanaraj Mr. B Thilak 
Narayanan- R1  
Ms. J Parimalan- 
R2 & R3 

16 Comp App (AT) (CH) 
(Ins) No. 410/2022    
For Stay    
IA No. 1005/2022 
Leave to file    
IA No. 1060/2022 
 

Employees State 
Insurance Corporation   
Vs    
Sri Lakshmi Srinivasa 
Jute Mills Pvt. Ltd. & 2 
Ors 
 
 

Mr. SP Srinivasan Mr. NP 
Vijaykumar- R2 

17 Comp App (AT) (CH) 
(Ins) No. 186/2023  
For Exemption     

IA No. 598 & 
599/2023     
For Stay     
IA No. 597/2023 
Additional docs.     
IA No. 673/2023 
 

VMS Industries Limited   
Vs     
Mr. S Dhanapal, 

Liquidator & 3 Ors. 

Mr. Nakul Mohta Mr.A.M. Ilango -R1 
Mr. B Dhanaraj- 
R4 

 

 

 

 

 



 

 

For Directions/Convenience Compilation 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

18 TA (AT) No. 282/2021 
(CA (AT) No. 82/2020) 

Baby Mathew & Anr.  
Vs 
Mr Jacob Thoomkuzhy 
& 9 Ors. 
 

WITH 

M/s UKCA & 
Partners 

Dr. KS 
Ravichandran- R5-
R10 

19 TA (AT) No. 284/2021 
(CA (AT) No. 98/2020) 

Mr. Biju George & 12 
Ors. 
Vs 
Jeevan Telecasting 

Corporation Ltd. & 5 
Ors. 

Ms. S Manjula Devi M/s UKCA & 
Partners- R1, R6 
Mr. Menon- R2-R5 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

20 Comp App (AT) (CH) 
(Ins) No.272/2022  
For Stay       
IA No. 583/2022 

Jai Jinendra 
Enterprises & 7 Ors.   
Vs      
Sanjeevi C & Anr      

WITH 

Mr. Pawan Jabakh Ms Jayanthi K 
Shah-R1 

21 Comp App (AT) (CH) 

(Ins) No. 295/2022 

Jai Jinendra 

Enterprises & 7 Ors.   
Vs     
Sanjeevi C & Anr 
 

Mr. Pawan Jabakh Ms Jayanthi K 

Shah-R1  
Mr. S Ramesh- R2 

22 Comp App (AT) (CH) 
(Ins) No. 03/2022 

Maximus People 
Solution Pvt Ltd    
Vs    
Jeyyam Global Foods 
Pvt Ltd. 

Mr. M. Devaraj Ms. S Yogalakshmi 

23 TA (AT) No.130/2021  
(CA (AT) 
No.100/2019)   
IA No. 121/2023 

Mangala Investments 
Limited & 4 Ors.   
Vs  
Canara Land 
Investments Ltd. & 4 

Ors. 

Ms. Simran R 
Gurnani 

A.K. Mylsamy & 
Associates   
Mr. Aravindh- R1 

24 Comp App (AT) (CH) 
No. 7/2022    
For Exemption    
IA No. 53/2022, 
Urgent Listing    
IA No.54/2022,    
For Stay   
IA No.55/2022   

PM Johny    
Vs.    
KJ Paul & 8 0rs 

Mr. Sriram 
Venkatavaradan 

Mr. Prasad 
Vijayakumar- R1, 
R3    
Dr. KS 
Ravichandran- R2    
Mr. Mohan 
Pulickkal- R5, R9 

25 Comp App (AT) (CH) 
No.49/2022   
For Directions   
IA No. 573 & 
575/2022   
For Stay   
IA No. 574/2022 

Medici Holdings Ltd   
Vs   
Photon Infotech Pvt Ltd 
& 8 Ors. 

Mr. Niranjan 
Rajagopalan   

Mr. Pawan 
Jabakh-R1- R5   
Mr. K. Moorthy-
R6- R8   
Mr. V Mahesh, PCS 
R9 



 

 

26 Comp App (AT) (CH) 
(Ins) No. 97/2022 

P Laxman Kumar & 
Company    
Vs    
S P Y Agro Industries 
Ltd   
 

Mr. P Anil Mukherji Ms. Vinithra 
Srinivasan 

27 Comp App (AT) (CH) 
No. 100/2022   

CJ Mathew   
Vs   
August Builders and 
Contract Pvt. Ltd. & 3 
Ors. 
 

Mr. Sriram 
Venkatavaradan 

Dr. KS 
Ravichandran 

28 Comp App (AT) (CH) 
(Ins) No. 163/2022   

For Condone Delay   
IA No. 376/2022  
Leave to file   
IA No. 455/2022   
For Exemption   
IA No. 377 & 
378/2022   
Additional docs   
IA No. 379/2022 
 

Alka Ajay Vijan   
Vs   

Renew Power Services 
Pvt Ltd & Anr. 

Mr. Hari Hara Arun 
Soma Sankar 

Mr. Saurabhsai 
Ganesan- R1  

Mr. Raghav Menon 

29 Comp App (AT) (CH) 
(Ins) No.208/2022 
Leave to file   
IA No. 593/2022   

For Stay   
IA No. 456/2022   
To dispense with   
IA No. 457/2022 
 

S Pradeep, Proprietor of 
Protech Engineering   
Vs    
Regen Powertech Pvt. 

Ltd. & 3 Ors 

Mr.S 
Sathiyanarayanan   
Ms. D Pavithra 

Mr. AG 
Sathiyanarayana- 
R1   
Mr. K Gaurav 

Kumar, CS- R2 

30 Comp App (AT) (CH) 
(Ins) No. 226/2022    
For Condone Delay    
IA No. 484/2022 & 
203/2023 
 

Sunder Steel Industries   
Vs    
Sri Gopikrishna 
Infrastructure Pvt. Ltd 

Mr. Kumarpal R. 
Chopra 

Mr. Alluri 
Krishnam Raju 

31 Comp App (AT) (CH) 
(Ins) No. 348/2022    
For Condone Delay   

IA No. 782/2022    
For Exemption    
IA No. 779/2022  
Leave to file    
IA No. 780/2022   
For Stay    
IA No.  781/2022 
 

Industrial Venture 
Capital Ltd.     
Vs    

MV. Gangadharan, 
Member Monitoring 
Committee & Former 
RP M/s. Neptune 
Inflatables Ltd. & Anr. 
 
 

WITH 

Mr. Abhishek 
Raman 

Mr. A.G. 
Sathiyanarayana- 
R1     

Mr. Rohan 
Rajasekaran-R2 

32 Comp App (AT) (CH) 
(Ins) No.372/2022   
To Dispense     
IA No.872/2022    
For Stay    
IA No.873/2022   

Leave to file    
IA No.938/2022 

M/s. VGP Finances 
Ltd.    
Vs     
Mr. Mudappalur 
Varieth Gangadharan, 
RP of Neptune 

Inflatables Ltd & Anr.      
 

M/s Shivakumar 
and Suresh 

Mr. A.G. 
Sathiyanarayana- 
R1     
Mr. Rohan 
Rajasekaran-R2 



 

 

33 Comp App (AT) (CH) 
(Ins) No. 380/2022   
For Stay  
IA No. 897/2022 

M/s Corporation 
Transstroy OJSC   
Vs   
Dr. G.V. Narasimha 
Rao & Anr    
 

WITH 

Mr. Raja Shekar Rao 
Salvaji   

Mr. Pradeep Joy-
R1 
Ms. Harshini 
Jhothiraman- R2 

34 Comp App (AT) (CH) 
(Ins) No. 398/2022  
For Stay   
IA No. 948/2022   
To Dispense with   
IA No. 949/2022  
Leave to file  

IA No. 950/2022 

M/s Corporation 
Transstroy OJSC  
 Vs   
Dr. G.V. Narasimha 
Rao & Anr 

Mr. Bikki Raveendra 
Babu   

Mr. Pradeep Joy 
R1  
Ms. Harshini 
Jhothiraman- R2 

35 Comp App (AT) (CH) 
(Ins) No. 295/2023 
For Stay  
IA No. 910/2023 

M/s. Amrex Marketing 
Pvt. Ltd.  
Vs  
Mudappalur Varieth 
Gangadharan & Anr 
 

Ms. Niharika 
Ahluwalia 

Mr. AG 
Sathyanarayana- 
R1  
Mr. Rohan 
Rajasekaran- R2 

 

Copy to: 

By the order of Hon’ble Member (Technical)  
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